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M 910 & 911 of 2003 in OA 2732 of 2002 

Presenj-  Shrj 	 counsel for, ppJicnt:; 

M As 910 & 911 of 2003 

The 	Dol icants were not rmrties in 02732/7007 

Tn that bckdrcr) threforp there is no Jocus stndi for 

them to seek revie, of the Trihurti s order or further 

directions, Therefore we are not expressjn< any Views on 

the rnerfts of the matter, 

Resuinti, MAs 910 & 91.1 of 2003 are dismissd 
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